
Annexure -3

Date of receipt Amount claimed Amount of claim 
admitted*

Nature of 
claim

Amount 
covered by

security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% voting 
share in 
CoC

1

JM Finance Asset Reconstruction 
Company Limited acting in its capacity 
as trustee of JMFARC - Federal Bank 
March 2016 Trust 29-07-2026

1,52,44,09,051

1,52,44,09,051

SFC Note 1 NA No 60.22% Nil Nil Nil Nil

2 Namokar Vinimay Pvt Limited 1 31-07-2026 55,14,04,352 53,65,68,689 SFC Note 2 NA No 21.20% Nil Nil 14835663 Nil

2           2,07,58,13,403             2,06,09,77,740                     -                       -                      -                       -                     1               -              -    1,48,35,663                 -                                       -   

               47,02,91,763 

0

Note 1

Note 2-  Security Interest under verification:

Name of the corporate debtor: Howrah Mills Co Limited; Date of commencement of CIRP: 24-06-2026; List of creditors as on: 15-09-2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)

Amount 
of 

continge 
nt claim

Amount 
of any 
mutual 
dues, 
that 

Amount 
of claim 
not 
admitted

Amount of 
claim 
under 

verificati 
on

Remarks, if anySl.
No.

Name of creditor Details of claim received Details of claim admitted




